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THE GAUHATI HIGH COURT AT GUWAHATI

(THE HIGH COURT OF ASSAM, NAGALAND, MEGHALAYA, MANIPUR, TRIPURA, MIZORAM AND ARUNACHAL PRADESH)

N  O  T  I  F  I  C  A  T  I  O  N

Dated Guwahati the 4th March, 2011

No. HC.VII- 39/2011/ 1664 /A. Shri Utpal Rajkhowa, Sub-Divisional Judicial Magistrate (S), Sivasagar, is transferred and posted as Sub-Divisional Judicial Magistrate (M), Majuli, vice Shri Dipankar Sarkar, Sub-Divisional Judicial Magistrate (M), Majuli (placed under suspension).

Shri Rajkhowa will hand over charge of his Court and Office to the Chief Judicial Magistrate, Sivasagar and proceed to join at his new place of posting immediately.

[N.B. The officer under order of transfer will join at his new place of posting within 15 (fifteen) days. During this period he should complete all pending judgments and other works so that litigants are not inconvenienced.] 










     By Order









           Sd/- A. Barthakur









   REGISTRAR (VIGILANCE)

Memo No. HC.VII-39/2011/  1665 - 1679    /A.  


Dated  04.03.2011

